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install five units of 50/62.5 MW each 
at Satpura. Three of these units will 
be to the- account of Madhya Pradesh 
and two to the account of Rajasthan. 
The scheme is estimated to cost 
as. 30.38 crores. The expenditure 
will be borne by the Governments 
of Madhya Pradesh and Rajasthan in 
the ratio of 60:40. 

(d) The project report is under 
-preparation. 

Shri Birendra Bahadur SiD&"h: By 
whom is the project report prepared 
and by what time will it be prepar-
~? 

Shrl S. A. Mehdi: It is difficult to 
say that at this stage because it is 
in the investigation stage. But it is 

-expected shortly. 

Sbrl Blrendra B~hadur Singh: By 
whom is the repo .. t prepared-M. P. 

·Government or Rajasthan Govern-
ment or the Central Government? 

The Minister of State in the Mln-
,Istry of Irrigation and Power (Shri 
Alagesan): The M. -P- State electrI-
city board has been requested by the 
CWPC to prepare the project report. 

8hrl A. S. Saigal: The M. p. Gov-
ernment will instal three thermal 
power plants and the Rajasthan 
Government, two. What is the ratio 
of expenditure? 

Shrl S. A. Mehdi: The ratio will be 
60 : 40, according to the number of 
plants. 

Shrl Birendra Bahadur Singh: 
When the Central Government takes 
so much interest in this scheme, 
what would be its share? 

The Minister of 1rrJgation and 
Power (Ha.fi.z Mohammad ibrahim): 
There is no question of the Central 
Government sharing the expendi-
1:ure. It is being constructed for the 
-benefit of the two States. Instead of 
having two stations, their purpose 
-will be served by having one station 
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Dr. K. L. Rao: May I know whe-
ther the Government has studied the 
relative economics of transport of 
power versus transPort of coal from 
the various coal fields in the coun-
try? If they have not done it do 
they intend to do that? 

Shrl Alagesan: I do not know 
w nether this arises from this ques-
tion directly. But the combination 
of this parti~ular project is expected 
to bring in quite a big saving. The 
saving in capital outlay will be to 
the tune of ItS. 3 crores and the 
savings in the aDJ})lal recurring ex-
penditure will be to the tune of 
Ks_ 44 lakhs to Rajasthan. 
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Shrimati Savitri Nigam: Just now, 
the han. Minister mentioned that 
whatever is possible is being done. I 
would like to know the steps that 

have been taken in this connection, 
keeping in view the increasing nllm-
ber of dacoi ties and loots that are 
prevalent in the railways. 

Shri 1. P. lyotJshi: How many such 
events took place last year? 

Shri Shannawaz Khan: I shall re-
quire separate notice. 
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Shri Blrendra Bahadur SJDgh: How 
IS the co-ordination between the 
rail way protection for~e and the 
State police force arrived at in con-
ducting such cases or arresting such 
people? 

Shri Shahnawaz Khan: If the rail-
way protection force have any in-
formation, they pass it on to the 
Government Railway Police. The 
main duty of the railway protection 
force is to look after the railway pro_ 
perty entrusted t12 their care. The 
responsibfiity of looking after the 
safety of passengers is that of the 
Government Railway Police. 
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Shrl Prlya Gupta: May I know 
whether any attempt is··mad4;l to get 
the power of the Railway Protection 
Force increased -to the extent that 
the powers of the State Police may 
be conferred on them, failin£ which 
it should be wound up and there 
should be only one force? This 
hackneyed subject of transferring 
cases to the State police is not neces-
sary. 

Mr. Speaker: That is tOo wide a 
question. (Interruption) . 
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Sanctioning Of Railway crosslnp 

-1050. Shri Koya: Will the Minis-
ter of Railways be pleased to state: 

(a) whether Government are aware· 
of the inconveniences and hardships 
caused to the public because of de-
lay on the part of the Railway au-
thorities in sanctioning new Railway 
crossings; and 

(b) whether Government are con-
sidering simplification of the proce-
dure in vew of the fact that a large 
number of new roads are being cons-
trued in the villages and their work 
is retarded due to this delay!. 

The Deputy l\lin.ister in the Min-
istry of Railways (Shrl S. v. Rama-
swamy): (a) & (b). With a view to 
minimise delays in providing new 
level crossings where required, a 
simplified procedure was evolved In 
1956 imd all - State Governments 
advised. There is no delay on the 
Part of the Railways in carrying out 
the work, where the State Govern-
ments comply with the procedure 
and accept the financial liability. 

Delays in most cases, have been 
due to the State Governments or 
road authorities concerned not read-
ily accepting the financial liabilities 
for such new level crossings as re-
quired under the extant rules. 

Shri Koya: Does the Government 
intend to decentralise this matter and 
give powers to the officers there in 
the districts? 

Shri S. V. Ramaswamy: The pro-
cedure is this. Whenever the Execu-
t.ive Engineer of the Public Works 
Department of the State Government 
thinks that there should be a level-




